ITEM NO.43 COURT NO.15 SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal Nos. 4251-4252/2019
NORTHERN COALFIELDS LTD Appellant(s)
VERSUS
ASHWANI KUMAR DUBEY & ORS. Respondent(s)
(IA No. 169299/2019 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 167874/2019 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 41777/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT)
WITH
C.A. No. 5324-5325/2019 (XVII)

(IA No. 170529/2019 - CLARIFICATION/DIRECTION
IA No. 79727/2019 - CLARIFICATION/DIRECTION)

C.A. No. 9035/2019 (XVII)

(IA No. 182314/2019 - EX-PARTE STAY

IA No. 180163/2019 - EX-PARTE STAY

IA No. 180164/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 180165/2019 - EXEMPTION FROM FILING O.T.

IA No. 182315/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 9339/2019 (XVII)

(IA No. 186439/2019 - EX-PARTE STAY

IA No. 186442/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 186443/2019 - EXEMPTION FROM FILING O.T.

IA No. 186446/2019 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 3402/2020 (XVII)

C.A. No. 3329/2020 (XVII)
(IA No. 906390/2020 - ADDITION / DELETION / MODIFICATION PARTIES
IA No. 99023/2020 - EXEMPTION FROM FILING AFFIDAVIT

&W;igﬂﬁ. 90389/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

SEPAGMENT

“2f No. 99024/2020 - EXEMPTION FROM FILING O.T.
IA No. 99022/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 90388/2020 - STAY APPLICATION)




C.A. No. 2983/2020 (XVII)

(IA No. 74503/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 74504/2020 - EXEMPTION FROM FILING O.T.

IA No. 74502/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 74501/2020 - STAY APPLICATION)

C.A. No. 3191/2020 (XVII)

Date : 14-05-2024 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA
HON'BLE MR. JUSTICE ARAVIND KUMAR

For Appellant(s) Mr. Ashutosh Kumar Sharma, AOR

Mr. Gaurav Dudeja, Adv.
Mr. Akarsh Garg, Adv.

Mr. Archit Upadhayay, AOR
Mr. Dhruval Singh, Adv.
Mr. Akash Mishra, Adv.

M/S. Ars Associates, AOR
Mr. Ilesh Shukla, Adv.
Mr. Chetanya Singh, Adv.
Ms. Ria Sachthey, Adv.
Mr. Chetan Sharma, Adv.
Mr. Samarth Tyagi, Adv.
Mr. Sarthak Sharma, Adv.
Mr. Manav Jain, Adv.

Mr. Tushar Mehta, Solicitor General
Mr. Sudhanshu Prakash, AOR
Ms. Anisha Agarwal, Adv.
Mr. Talha Abdul Rahman, AOR
Mr. M. Shaz Khan, Adv.
Mr. Adnan Yousuf, Adv.
For Respondent(s) Caveator-in-person, AOR
Mr. Ashok Kumar Sharma, Sr. Adv.
Mr. Kshitij Mudgal, AOR
Ms. Anshul Rajora, Adv.
Mr. Ashutosh Kumar Sharma, AOR

Mr. Tahir Ashraf Siddiqui, AOR



Ms. Mrinal Gopal Elker, AOR

Mr. Avneesh Arputham, AOR
Mr. Ankit Sharma, Adv.
Mr. Nimish Gupta, Adv.

M/S. Arputham Aruna And Co, AOR
Mr. Avneesh Arputham, Adv.

Mr. Ankit Sharma, Adv.

Mr. Nimish Gupta, Adv.

Mr. Arjun Garg, AOR

Mr. Saurabh Mishra, A.A.G.

Mr. Pashupathi Nath Razdan, AOR
Mr. Mirza Kayesh Begg, Adv.

Ms. Maitreyee Jagat Joshi, Adv.
Mr. Astik Gupta, Adv.

Ms. Akanksha Tomar, Adv.

Mr. Argha Roy, Adv.

Mr. Ojaswini Gupta, Adv.

Ms. Ruby, Adv.

Mr. Saurabh Mishra, A.A.G.
Mr. Sunny Choudhary, AOR
Ms. Mrigna Shekhar, Adv.

Mr. Ashwarya Sinha, AOR
Ms. Priyanka Sinha, Adv.
Mr. Aditya Malhotra, Adv.
Ms. Surbi Kumari, Adv.
Ms. Surbhi Kumari, Adv.
Mr. Govind Rishi, Adv.

Mr. Raghav Sharma, Adv.

Mr. Jaskirat Pal Singh, Adv.

Mr. Jakirat Pal Singh, Adv.

Mr. Pranjal Pal Singh, Adv.

Mr. Pranjal Pandey, Adv.

Mr. Salvador Santosh Rebello, AOR

Mr. Pradeep Misra, AOR

Mr. Daleep Dhyani, Adv.

Mr. Suraj Singh, Adv.

Mr. Manoj Kumar Sharma, Adv.
Mr. Bhuwan Chandra, Adv.

Mr. Sudhanshu Prakash, AOR
Ms. Anisha Agarwal, Adv.
Mr. Anisha Agarwal, Adv.



M/S. Ars Associates, AOR
Ms. Ria Sachthey, Adv.
Mr. Ilesh Shukla, Adv.
Mr. Chetanya Singh, Adv.
Mr. Chetan Sharma, Adv.

Mr. Mahesh Agarwal, Adv.

Mr. Anshuman Srivastava, Adv.
Mr. Nishant Rao, Adv.

Mr. E. C. Agrawala, AOR

Mr. Ashish Prasad, Adv.

Ms. Mukta Dutta, Adv.

Mr. Pruthvi Dhinoja, Adv.
Mr. Mahfooz Ahsan Nazki, AOR

Dr. Menka Guruswamy, Sr. Adv.
Mrs. Vanita Bhargava, Adv.
Ms. Vanita Bhargava, Adv.

Mr. Ajay Bhargava, Adv.

Ms. Nandita Chauhan, Adv.

Ms. Tijil Thakur, Adv.

M/S. Khaitan & Co., AOR

M/S. Trilegal Advocates On Record, AOR
Mr. Rajat Jariwal, Adv.

Mr. S. Abhishek Iyer, Adv.

Ms. Aayushi Khurana, Adv.

Ms. Prerna Singh, Adv.

Ms. Shatakshi Tripathi, Adv.

Gaurav, AOR

Mr. Adarsh Tripathi, Adv.
Mr. Vikram Singh Baid, Adv.
Mr. Ajitesh Garg, Adv.

Mr. Nitin Mishra, AOR

Mr. Ishaan Sharma, Adv.
Ms. Mitali Gupta, Adv.

Ms. Shambhavi Sharma, Adv.

Mr. Kiran Kumar Patra, AOR
Mr. Biraja Mahapatra, Adv.
Mr. Biswajit Kumar Patra, Adv.

Ms. Charu Sangwan, AOR
Mr. Kaushik Choudhury, AOR

Mr. Akarsh Garg, Adv.
Mr. Gaurav Dudeja, Adv.



Mr. Dhruval Singh, Adv.

Mr. Gaurav Dudeja, Adv.
Mr. Akarsh Garg, Adv.

Mr. Archit Upadhayay, AOR
Mr. Dhruval Singh, Adv.
Mr. Akash Mishra, Adv.

M/S. Unuc Legal LLP, AOR

Ms. Sharmila Upadhyay, Adv.
Mr. Pawan R Upadhyay, Adv.

Mr. Sarvjit Pratap Singh, Adv.

Mr. Nitin Saluja, AOR

Mr. Shantanu Kumar, AOR
Mr. Anurag Singh, Adv.
Mr. Ashish Batra, Adv.
Mr. Honey Jain, Adv.

Mr. Talha Abdul Rahman, AOR

Mr. Umesh Kumar Khaitan, AOR
Mr. Deepak Khurana, Adv.
Ms. Nishtha Wadhwa, Adv.

Mr. K M Nataraj, A.S.G.

Mr. Gurmeet Singh Makker, AOR
Mr. Shailesh Madiyal, Adv.
Ms. Sarath Nambiar, Adv.

Mr. Shantanu Sharma, Adv.

Mr. Sarthak Karol, Adv.

Mr. Padmesh Mishra, Adv.

UPON hearing the counsel the Court made the following
ORDER

1. Let the appeals be admitted.

2. All interim orders to continue.
3. Hearing expedited.
(SNEHA DAS) (NIDHI WASON)

SENIOR PERSONAL ASSISTANT COURT MASTER (NSH)
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